The ESIC and the Ministry say that Origsa Government is nat giving 25 acres of land which is
required for the medical college. Yhether Crigsa Government is really not giving the land ar the ESIC
ig not interested in having & medical college in Origea, we do not know. But, Grissa State, as a

whole, is [osing a medical college proposed by the ESIC.

I, therefore, urge upon the Labour Ministry to discuss with the Crissa Government to get the
required land for medical college or the ESIC may also directly purchasze 26 acres of land and start a
medical college or else Crissa people and ESIC personnel may start agitation programme to press for

their right for having a medical college and a dental college of ESIC in Bhubaneshwar, Orissa.

Demand for linguistic minarity Status to Nepali speaking peopls in the country
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Need to protect the fossils and cave paintings from Mining Mafia and smugglers in Sonbhadra

District, Uttar Pradesh
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MR. DEPUTY CHAIBMAN * The Houge s adjourmed to meet tomarrow at 11.a.m.

The Houge then adjourned at ten minutes past seven of the clack till
eleven of the clock on Friday, the 7th August, 2009,
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